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Tenth Report of the Business Advisory Committee

The Tenth meeting of the Business Advisory Committee held on

the 27™ October, 2006 at 10.30 AM.
I. Obituary Reference: The Committee decided to pay homage to the
following obituary references which should be made on the first day of the
sitting i.e. 30™ October 2006:

1. Ustad Bismillah Khan, noted Shehnaivadak

2. Sh. P.K. Dave, Ex-Lt. Governor of Delhi

3. Sh. Jagdish Anand, Ex-Member of Delhi Legislative Assembly

IT Government Resolution: The Committee approved for consideration on
30" October, 2006 the following notice under rule 90 of the Rules of
Procedure and Conduct of Business of the Legislative Assembly of GNCT of
Delhi received from the Chief Minister, Delhi :-

“This House expresses its grave concern at the prevailing fear, panic
and uncertainty in large segments of the population arising from the
sealing drive of MCD despite various enactments and notifications both
by the Parliament and the Union Government which will render lakhs of
people jobless in the city. The House resolves that the sealing drive be
stopped immediately till the finalization of the Master Plan of Delhi-
2021 by the Union Government. The House further requests the Union
Urban Development Ministry to finalize the Master Plan of Delhi-2021
ot the earliest and to move the Hon'ble Supreme court to suspend
operation of its orders till notification of the Delhi Master Plan-2021."

, Shri Sahab Singh Chauhan recorded note of disent against this
resolution on sealing drive.

III Government Business:
Government Bill: The Secretariat has received notices of the following Bills
which will be placed before the House for consideration in the ensuing
- session:-
1 "The Delhi Tibbia College (Take over) (Amendment) Bill, 2006'".
2 ' The Delhi Co-Operative Societies (Amendment) Bill, 2006’



IV. Short Duration Discussions: The Committee decided to take up

Short Duration Discussions on the following subjects during the
current session :

Sk,

No.

1

Subject

Regarding prevailing
corruption in M.C.D and
regularization of unauthorized
colonies in the Capital.

Regarding  exemption  of
House tax and extension of
Lal Dora area in villages

Regarding situation arising
out of spread of diseases like
Dengue & Chikengunia

Regarding situation arising out
of water scarcity in the
Capital .

Regarding situation arising out
of hike in power tariff due to
privatization of Power
Distribution in the Capital.

Name of the
Members

Shri Ramvir
Singh Bidhuri
Shri Jile Singh
Chauhan
Shri Mohan
Singh Bisht

Shri Ramvir
Singh Bidhuri
Shri Vijay Jolly
Shri Bheeshm
Sharma

Dr.
Harshvardhan
Shri Tarvinder

Singh Marwah .

Shri Mahabal
Mishra

Shri Sahab Singh

Chauhan

Shri Jai Bhagwan

Aggarwal

Shri Vijay Jolly
Dr. Jagdish
Mukhi

Shri S.P. Ratawal
Shri Puran Chand

Yogi

Date of
Sitting
31.10.2006

01.11.2006

02.11.2006

06.11.2006
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6 Regarding situation arising out
of price hike in the Capital

7  Regarding situation arising out
of deteriorating Law & order
in the Capital

V. Reports of the Committee:

Shri Bheeshm 08.11.2006

Sharma

Shri Ravinder
Nath Bansal
Shri Vijay Jolly
Shri Subhash
Chopra

Shri Naseeb
Singh

Ch. Matin Ahmed

09.11.2006

The following Reports shall be pr'esem'edldur'ing the session:
1. Tenth Report of the Business Advisory Committee
2. Eighth Report of the Private Members Bills and Resolutions

Committee
3. First Report of Petition Committee

The Committee authorized Shri Ramakant Goswami and in his
absence, Shri Sahab Singh Chauhan to present the report to the

| House on the 30™ October, 2006.

27" October,2006
Delhi
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